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(dy 1be daries at the National Daity
Research Institute, Rarnal and the Agricul
tudl Unnersity Pantnagar, have one untt
cich lor nulk packaging and  disttibution
thiough single setvice  contatners Two
stmilar units tecenned under New Zealand
assistance are presentlv bemng 1nstalled at
the Woitli Dauv 1n Bombav The Govt
ot Pungahb hase plans to set up six such
umts at Iudhiana through UNICEF assis
taince Ihe Tanmul Nadu Government have
also a proposal under consideration to ins
tal two umts at the Madiras Dans
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1725 SHRI SITARAM  KESRI Wl
the  Mmstaa of  AGRICULIURE  be
pletsed W vate

() whethar Goverument are awdie of the
findigs ol the UNFAO that the output
of farm products in the developing coun
ftes including India  was [ar short of the

tugets
(I 1if so whethet the causes for the
shoit have been enamined  and

() the steps tiken to muaease the pro
luction

TiE MINISTER OF STATE IN THE
MINISIRY Ol AGRICULTULRE  (SHRI
ANNASAHEB SHINDF) (&) In the docu
ment titled The State of Food and Agnt
cultute, 1972 whih has heen brought
out recently v the FAO of the UN, 1t
has been stated that 1 the Far East re
gion agricultmal production 1n develop
g countites rost by 2 per cent mn 1971
against the 4 per cent annual increase 1e
corded during the previous two vears As
regaids  Todia  the FAO document indi
cates that ilthough India again had a
good clop vear 1ts growth rate was lower’

(hy Agncultnal production 1 India, ac
cording to the All India final estimates of
srea and production tor 1971 72 was lower
than that 1w the prestous vear in the
tise of foodgrains  oilsecds and sugaicane
wd hrgher w the case of cotton jutc and
tobacco  The decine 1n the pioduction
of loodgiuns and certain other aguicul
il commodities 1n 1971 72 was mainly
due to adverse climatic factors like drought
m - June Angust 1971 im0 Mahuashon
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floods 1n
and West
1971 and
duiing  October 1971

Anding  Pradesh  and  Miysore,
parts of Uttar adesh, Bihar
Bengal during August Scptember
ayvclone o Os

(¢) FHEnts ac
cinnwnt under

bung made by the Gov-
the Fourth Fne Yeai Plan
to step up agicultnal production through
virtous measures amvisaged under the New
Suitegy  tor A ncultmal - Development
Ihese measutes indude (1) cultnvation of
high vidding vaiieties of seeds, (1) deve
lopment of multiple cropping, 1e bnng
g additional avca under crop pioduction
i the nngated ind assured ramnfall areas
(1) dovelopment of irngaunon for intensive

cultnation, (1v) soil and watet manage
mant meowsates () usiny a  pachage of
practices including  high  vicdding  seeds,

optimum quanttiies of fertilizers and pest
control  mosures (v1) canphasis on 1e
and 118 application, (s11) farmers
tiuning and education, and (vin) develop
ment of mfra stncture of aedit market
g distuibution ssstem for supply of 1n
puts ete

scirch
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Will  the Minister of
b pleased to st

AGRICULTURE

(a) whethar 1t 15 a fact that the expent
committee on the National Co operative
Davdopment  Corporation which made an
sesment of the performance of the NCDC
his made certamn recommandations 1egaid

ing widoning of the anvites of the NCDC
ok
(by if so  the dctatls thaeof md  the

teacon ol Governuunt with regard there
to

LHE MINIGIIR OF STATE IN THR
MINIS1TRY O AGRICULTURE  (SHRI
ANNASAHFB  SHINDE) (@) Yes Sic

(by 1he miornnition 1s fuinished 1 the
dltached statenient
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STATLMENT

1. The Expert Conunittee on the Na-
tional Co-operative Development Corpora-
tion has made the following main 1ecom-
mendations regaiding the widening of the
artivities of the Cotporation:—

(1) The National Cooperative Develop-
ment Corporation Act, 1962 (Act 26 of
1962) may be extended to the State of
Jammu and Kashmir.

(i) Besides  “‘agricultural  produce”
and “‘notifiecd commodities”, as deflined
in N.CD.C. Act, 1962, the scope of the
N.C.D.C. Act may be extended to cover
dairy, fishery, poultiy, minor foiest pro-
duce, salt and tobacco.

(1) The Conmmittee has also recom-
mended that the promotional and de-
velopmental role of the N.C.D.C. should
cover the [ollowing aspects 1elating  to
initiation, codination and evaluation
of programmes:

(a) Cooidination of  activities of
various agencies for implementing area
development programmes through co-
operatives.

(b) Liaison with vaiious Ministries
and oganisations like the Food Cor-
poration of India, Cential Waiebous.
ing Corporation, State Trading Cor-
poration, Fertiliser Coiporation, Cot
ton Corporation, Jute Coiporation
and other commodity o1gauisations,
with a iew to aeating favourable
conditions for strengthening and ex-
pansion of business activities
operatives in the rural sector.

ol c¢o-

(¢) Initiating cooperative pilot pro-
jects in stiategic aireas of agicultural
development and providing  teclinical
and fmancial support for such pro-
jects.

(d) Provision of technical guidance,
consultancy  services and  ariangements
for training and reseaich.

(¢) Periodical evaluation of vaiious

COOpCTB[iVC progiamines.

(f) The N.C.D.C. should also evolve
and sponsor special cconomic program-
mes for assisting tribals, small farmers
and other weaker sections of the rural
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stimulate
activities
the rela-

community. It should also
the growth of co-operative
m the agiicultural sector 1n
tivelv under-developed aieas.

(1v) The financial role of the N.C.D.C.
as recommended by the Committee, will
mclude : —

(a) Provision of loans and grants to
State Governments for co-opeiative pio-
grammes;

(b) Contribution to share capital of,
and provision of loans and giants to,
nauonal/1egional co operative  federa-
Lions;

(v Provision of hnance/iefinance to
other coopetatives on the guarantee of
State Goveinments.

2. Ihe N.C.D.C. is alieady implement-
ing most of the i1ecommendations of the
Expert Connnittee in regard to the scope
ob its activities, except these which require
amendment of the piesent N.C.D.C. Act,
1962, proposals for which are under con-
sideration of Government.

AGRILCULTURE REFINANCE CORPORATION

1727. SHRIMATI SAVITA BEHEN: Will
the Minister of AGRICULTURE be pleased
to state:

(a) whether it is a fact that in the year
ended June, 1972, the percentage of utili-
sation to the (ommitments made by the
Agricultme Refinance Corporation declined
from 71.4 per cent in 1970-71 to 70.8
per cent in 1971-72;

(b) if so, what steps have been taken
to ensure that the resources of the Agri-
culture Refinance Corpoiation are put to
best use for agticultural development in
the country; and

(¢) whether the Chaiiman of the Corpo-
tation has ashed the State Governments to
set up autonomous bodies for specific deve
fopment purposes, e.g. soil conservation,
tube well sinking, forest development and
the likes; if so, what steps have been
and are proposed to be taken to set up
such  autonomous corporations for taping
the Corporations resources for the best
use of the nation?



